(To be published in the Delhi Gazette, Part-IV, Extra-ordinary dated 08th August, 2019)

LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI 110 054

NOTIFICATION
No.25(60)/2019/LAS-VI/Leg./ 2602 Dated: 08.08.2019

In pursuance of Hon’ble Speaker, Legislative Assembly of NCT of Delhi's
decision dated 08.08.2019, the following Member of the Sixth Legislative Assembly
of NCT of Delhi has incurred disqualification from being a Member of Delhi
Legislative Assembly in terms of Paragraph 2(1)(a) of the Tenth Schedule to the
Constitution of India read with Article 191(2) of the Constitution of India, Section
16 of Government of National Capital Territory of Delhi Act, 1991 and Rule 8 of
The Members of Delhi Legislative Assembly (Disqualification on Grounds of
Defection) Rules, 1996.

[NAME OF THE MEMBER NUMBER & NAME OF THE ASSEMBLY
CONSTITUENCY
Col. Devinder Sehrawat 36- Bijwasan

Accordingly, Col. Devinder Sehrawat ceases to be a Member of the Delhi
Legislative Assembly with effect from 06t May, 2019.
Consequent upon this, the seat of Assembly Constituency -36 (Bijwasan) has

fallen vacant and a vacancy has occurred in the House.
g
C. Velmurugan
Secretary
No.25(60)/2019/LAS-VI/Leg./2vv 5- U Dated: 08.08.2019

Copy for information to:-

All Members of Legislative Assembly of NCT of Delhi.

Secretary General/ Principal Secretary/ Secretaries of all Legislatures.

Chief Secretary, Govt. of NCT of Delhi, Delhi.

Principal Secretary to the Lt, Governor, Delhi, Raj Niwas Marg, Delhi.

Secretary to the Govt. of India, Ministry of Home Affairs/Ministry of

Parliamentary Affairs, Parliament House, New Delhi.

Secretary, Election Commission of India, Nirvachan Sadan, Ashoka Road,

New Delhi.

7.  Chief Electoral Officer, Old St. Stephen’s College Building, Kashmere Gate,
Delhi - 110006.

8. Additional Secretary to the Chief Minister, Delhi/Secretaries to Deputy Chief
Minister/Ministers, Government of NCT of Delhi.
All Administrative Secretaries to the Government of Delhi.

10. All Heads of Departments, Government of NCT of Delhi. @ni’ "ji'-""l

Sunil Dutt Sharma
Deputy Secretary (Legislation)
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